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RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).25848/2011
(From the judgenent and order dated 09/05/2011 in SBCSA No.207/2001 of the
H GH COURT OF RAJASTHAN AT JODHPUR)
NOOR MOHAMVED Petitioner(s)
VERSUS
JETHA NAND & ANR Respondent ( s)

(Wth appln(s) for exenption from filing OT. and prayer for interim
relief)

Date: 04/01/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR. JUSTI CE DI PAK M SRA

For Petitioner(s) M. H D. Thanvi, Adv.

M . Shashank Pareek, Adv.
M. Sarad Kumar Singhania, Adv.

For Respondent (s) M. Abhi nav Miukerji, Adv.
[for Registrar General, Rajasthan Hi gh Court]

UPON hearing counsel the Court nade the foll ow ng

ORDER
Heard M. H.D. Thanvi, |earned counsel for the petitioner
and M. Abhinav Mikerji, |earned counsel appearing for Registrar

General of the Rajasthan Hi gh Court.
Hear i ng concl uded.
Judgment reserved.
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